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(II) pnMdIng adeqide water drainage; (c) ........ 1IIk8nIpt'apOIItobelllk8n 

(lB)anc:auragingconjuncllve UM of sur-
face and ground water; 

(Iv) adapIIon of suitable crOppIng pat-
tern; and 

(V) craatlon of aw_ among the 
fanners for more efficient 8nd judicious use 
of water through adopIJva trlall, demon-
stratIona, training prograrnnws and exten-
sion efforts. 

In other areas. adoption of suitable 
cropping pattern. application of soil amend-
ments and drainage .... advocated. 

Cent ... AgricultUl'IIl University In 
M.nIpur 

2654. SHRI YAI.,A SINGH 
YUMNAM: 

SHRI CHINMAYANAND 
SWAMI: 

WIIthe Minister of AGRICUlTURE be 
\*asacl\D tetet\D ~ ~Nea\D \JM\aned 
QuastIonNo. 4009 on August 22, 1991 and 
state the time by which the CanbaI Agricul-
tural Unlversly In Man.,...r II likely to be 
established. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRIK.C. 
LENKA): Sir. No decision on the proposal to 
establish a Central Agricultural University In 
Man.,..., has been taken. 

Apple Plantation 

2655. SHRI GURUDAS KAMAl: win 
the Minister of AGRICULTURE be pleased 
to state: 

(a) w"her apple plantation In the 
country remains unprofitable activity for 
fanners; 

(b) iso, the raasons theraof; and 

1O.1nIIM • praIIIabII praIeIIIon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 

. MUl.LAPPALLYRAMACHANDRAN):(a)No 
report has been received about the 
unpraIItabIIIy of the apple plantations In the 
country. 

(b) and (c). The C'3ov8mment of india . 
ImpIementsthe Market intervention Scheme 
on the specific taqU8St of State Govern-
ments wheneverthera Is an apprehension of 
dsIras saJes by farmers. The State Govern-
ments have also to convey their wining ness 
to bear 50% the cost of Market Intervention 
Operations. 

Ul'IkIIge to ..... Power Gene,.lng 
Units In KeraIa 

2656. PROF. Ity. THOMAS; WID the 
Minister of PE1ROl.EUM AND NATURAL 
GAS be pleased to state: 

(a) whether the GcMtmment of Kerala 1 

has taquastad for oil IInIcaga to dlasel power 
generating units at 8nIhmapuram. calicut 
and KaIar Godu 1(1 Kanda; and 

(b) If 80, the action tak8n tharaon? 

THE MINISTER OFPElROLEUM AND 
NATURALGAS(SHRIB.SHANKARNAND): 
(a) and (b). It hal been dacIded 10 give a 
clearance In principia to provide the 011 11nk-
.·to these ptOjacts. 

2657. KUMAR I PUSHPA DEY I . 
SINGH: 

SHRI CHANDRESH PATEL: 
SHRI HARIBHAI PATEL: 

WII the ..... of EXTERNAL AF-
FAIRS be ...... 10 atate the number of 
new pasaport oIfC8I proposedto be opened 
In the country during 1182-83, State-wIae 
and location ..... ? 
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lIE MINISTER OF EXTERNAL AF- 2880. SHRI PALAIUlIMATHEW: WI. 
FAIRS (SHRI UADHAVSINH SOLANKI): A the ....... of AGRICULTURE be pI8ued 

• proposal to apan new Passpon 0II1ces dur- to ataI8: 
Ing 1992-93 II under conslderiatlon. The 
number and location wi. depend on the 
available addllonalfinanclal and manpower 
resources. 

exploration of OU at eochln High 

2658. SHRIRAMESHCHENNITHALA: 
WiO the Minister of PETROLEUM AND· 
NA ruRAl GAS be pleased to state the 
achievements made In exploration of oil at 
Cochin High during the last three years? 

THE MINISTEROFPETROlEUM AND 
NATURAL GAS (SHRI B. 
SHANKARANAND): Two wells .hav8 been 
drilled so far, but no hydrocarbons have 
been discovered. 

[Translation] 

exploration. of on and Natural Gas In 
Madhya Pradesh 

2659. SHR' PHOOL CHAND VERMA: 
WID the Minister of PETROLEUM AND 
NATURAL GAS be pleased to state: 

(a) whether there .. any scheme of 
Indian 011 Corporation to explore oil and 
natural gas In Madhya Pradesh; 

(b) " so, the delaUs thereof; and 

(c) the places where 00 and natural gas 
has been found In the state? 

THEMINISTEROFPETROlEUMAND 
NATURAL GAS (SHRI B. 
SHANKARANAND): (a) No, Sir. 

(b) Does not arise. 

(a) whether the Government propose 
to fornUate muter plan for the cultivation, 
encouragement and development of pap-
per In Kerala; 

(b) It 80, the details thereof; and 

(c) theflnancIaJ assistance proposed to 
be given to KeraIa for development of pap-
pe~ cultivation? 

TIE MINISTER OF STATE IN THE 
M'NISTRY OF AGRICULTURE (SHRI 
MUllAPPAll Y RAMACHANDRAN): <a) 
and (b). There Is no specific proposal of 
formulating a master plan for cultivation, 
encouragement and development of pap-
per In KaraIa. However, the Government of 
Kerala has recently prepared a project pr0-
posal for pepperdevelopment In KerBIa at a 
cost of As. 160.92 crores phased over a 
period of aeven years for external assis-
tance. The main COfI1KH'8nts of the project 
are rehablltalkm of ex\sl\ng gardena, area 
expansion, strengthening of extension ac-
tivities and research etc. The aim Is to 
achieve a production target of 1.05 Iakh 
tonnas 01 pepper by 2000 AD. 

(c) The quanturn of financial assistance 
to Government of Government of Kerala for 
development of pepper cultivation during 
1992-93 and 8th Plan (1992-97) has not yet 
been finalised. However, an amount of As. 
337 .041akh has been allocated out of which 
As. 330.30 Iakh has already been released 
during 1991-92totheGovemment of Kerala 
for development of peppercullIvatIon under 
the schame "Integrated Praggranme for 
the development of Spices-. 

Export of Red Chilies to Shrt Lanka 
~ (c) No conmerclal olL'gas discoveries 

'has been made 80 far In Madhya Pradesh. 2661. SHRI HARIN PATHAK: ~ the 
Minister of AGRICULTURE be pleased to 

(English] 1tal8: 
. (a) whether NAFEO had tuftenKI huge 

Dw~ of Pepper Cultivation ... onexpoltof Red a... to Shrt Lanka; 




